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CENniAL EuarJUCITY AtmloRlTY Rmu 
1977 &; llllVEl'1lK AJIIJ Amro.u; ltDoaT 
OP RURAL EUanunCATlON CoRPORATION 

• POIt 1976-77 

THE. MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(DR. PM TAP CHANDRA CHUNDER): 
On behalf of Shri P. Ramachandran I beg 
to lay on the Table:-

(I) (i) iA copY of the Central Eler:tridty 
A.thortty Rules, 1977 (Hindi and 
Engliah venions) publiJhed'in Noti-
&ation No. G.S.R. 1662 in Guette 

Papen iii{d 

ofIndia dated the loth Det:ember, 
1977, undersub-section (I) ohection 
4B of the Electricity (Supply) Act, 
1948. 

[1'1-.1 ill lilwaty, SH N •. 1. T -146g/ 
17] 

(2) A copy each of the following papers 
(Hindi and 4English venions) under 
sub-section (I) of oection 619A of 
the Companies Act, 1956:-

(i) Review bv the Government on 
the working of the Rural Elec-
tri6cation Co~tion New 
Delhi, for the year 1976-77. 

(ii) Annual Report of the Rural 
Electrification Oot,loration, 
New Delhi, for the year 1976-77 
along with the Audited 
Accounts and the comments • 
of the Comptroller and Auditor 
General thereon. 

,/ 

[PJaudia Ubrar"S .. No. LT-1470/771 

I 

N~TlON UNDZIl CBIIT1lAL ExCIIII 
RULD, 1944 AND C'lIITOMII Aer, IgG2 .!It 
STATBMENT RE. 'Coluu<c:mOtl OP ANsWElt' 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 7.UL-
FIQUARULLAH) : On b"half of my 
Colleague Shri Salish Agyawai, I beg 
to lay on the Tablc:-

(1) A copy each of the following 
Notifications (Hindi and English 
vcnions) issued under the Central 
Excise Ruka, 1944:- '" 

(il Notification No. M2/77-C.E. 
pub\iJhed in Gazette of India , 
dated the 15thDecc:mher, 1977 
tosether with. n explanatory 
memorandum. 

(ii) NotificationsNoa. H.3/77-C.E. ' 
to S!l8/77-C.E. ~hed in 
Gazette of India dated the 
16th December, 1977 together 
with an explanatory memoran-
dum. 

[Pltludialibrary, s" No. LT-1471/77] 

(2) A copy of each of Notification 
Noa. 2S6/77-Custorns and 257/77-
CuotmDa (Hindi and English 
venions) published in Gazette 
c:A J ndi. dated the 16th Decem-
ber, 1977 under lection 159 of 
theCustamI Act, I gGll tosether 
with an explanatory memoran-
dum. 

[PlIl&.t/ialibrMJI, S"No.LT-1472/77] 



Papers toid 

(31 A statement correcting the reply 
given on the 16th December, 
1977 to UlUtarred question No. 
4~41 by Sarva,hri P. K. Kodiyan 
and C. K. Cbandrappan regard-
ing Exci.e Duty on Sugar. 

[PlaCltlinlibrary,S .. No. LT-1473/77] 

ANNUAL REPORT &: ACCOUNT OP MARINE 
PRoDuan EXPORT DEVZLOPI(I!NT AUTHO-
RlTy-COCKlN POR 1976-77 CoTTON TEx-
TILE (EltPORT CONTROLl RI!SCJtIIION 
ORDBR, 1977 AND REVIEW &: ANNUAL 
REpORT OP ~ODUCT3 &: E~UIPMENT COR-

PORA-TION POR 1976-77 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE AND 
CIVIL SUPPLIES AND COOPERA-
TION (SHRI ARIF BEG): I beg to lay on 
the Table:-

(I) A copy of the Annual Report 
(Hindi and Engluh venio ... ) 
of the Marine Prod ucts Export 
Development Authority, 
Cochin, for the year 1976-77 
under sub-section (3) of !lCCtion 
lI2 of the Marine Products 
ExportDevelopment Authority 
Act, 197~-

[pl_d in library. S" No. LT-1474 
177] 

(~) A copy of the Certified Acc-
ounts (Hindi and Engli'h vcr-
Si005) of the Marin~ Products 
Export Development Authority 
Cochin, for the year 1976-77 
together with the Audit Report 
thereon under sub-section (4) 
of section 19 of the Marine 
Products Export Development 
Authority Act, 197~. 

[P~dilllibrary,SuNo. J.T-1475/77] 

(3) A copy of the Cotton Textiles 
(Export Control) Reoeeuion 
Order, 1977 (Hindi and Engluh 
venio ... ) published in Noti-
fication No. S.O. 1597 in 
Guette oflndiadated the ~oth 
August, Ifl77 under lub-oection 
(6) of section 3 ofthe Essential 
COmmodities Act, 1955. 

[PIIIe.tli.lilwary. So. No. L T-1476/77] 

(4) A copy each of the following 
papen (Hindi and English 
venio ... ) UDder lub-section ( 1 ) 
of section 6191\ of tbe Compa-
nies Act, 1956:-

(il Review by the Government 
on the Working of the Pro-

ducts and Equipment Cor-
poration of India Limited 
New Delb.i, for the year 1976-
77· 

(ii) Annual Report of the 
Projecu and Equipment ('.ar-
poration of India l.imited, 
New Delhi, for the year 19-
76-77 along with the Audited 
Accounts and the comments 
of the Comftroller and Audi-
tor Ge era thereon. 

THE MINISTER OF EDUCATION 
SOCIAL WELFARE AND CULTURE 
(DR. PRATAP CHANDRA CHUNDER): 
On behalf of Shrimati Renuka Dev; 
Barutaki, I beg to lay on tbe Table:-· 

(I) (i) A collY of the Annual Re-
port (Hindi and English vcr-
siOllS) of the Technical Tea-
chen' Training In.titute 
(Northern Rtgion), C.handi-
garh, for the year 1976-77. 

(ii) A copy of the Review (Hindi 
and Bngliah venio ... ) by the 
Government on the working 
of the Technical Teachen' 
Training In.titute (Northern 
Rtgionl, Chaudigarh, for 
the year 1976-77. 

[P'-tI inlib,ary. S" No. L T- 1478/77] 

~2) (i) A copy of the Annual Re-
port (Hindi and Engl h ver-
sions) of the NatioDai Book 
Trust, India, for the year 
1976-77· 

(ii) A copy of the Review (Hindi 
and English venions) by the 
Governmenton the working 
of the National Book Trust, 
India, for the year 1976-77. 

[PIa<.din lib,"? S .. No.l T-14 79/77] 

(3) (i) A copy of the Annual Re-
port (Hindi and Engl h 
venions) of the National 
I nstitute Dr Foundry and 
Forge Technology, Ranchi, 
for the year 1976-77. 

(ii) A copy of the Review (Hindi 
and English versions) by the 
Government on the working 
of the National Institute 
of Foundry and Forge "te-
chnology, Fanhi, for the 
year 1976-77. 

{P/a<fdiAlibr/ll1. s .. ND.lT-14Bo/77] 


